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Heard both the counsel. The applicant has 
prayed for a direction to the respondent authorities 
to consider the representation submitted by the 
applicant on 21.03.2018. Since the matter is 
within the administrative domain of the 
respondents, it is not adjudicated and left to the 
wisdom of Respondent No.5 to pass necessary 
orders on the representation of the applicant filed 
under Annexure-A-6. The exercise be completed at 
the earliest. 

The OA is accordingly disposed of at pre 
admission stage. No costs. 
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